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/ CALCUTTA BENCH

- MA,14 of 1997
(GA, 1297 ef 1996)

' Date ef Order: 20-02-98.
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Present: o0 Able Mr-.Justlce S.N.Mallick,Vice Chairman.,
Hen'ble Mr.S.Dasgupta, Administrative Member,

KAMALENDU JHA
(AMALER |

ve- |
UNION OF. INDIA & ORS, | o |

~ For the petltiener' Mr,B.C. Smha,ceunsel/
"Mr.K,C.Saha, counsel,

For the resp@ndents' Mr.C Samaddar, counsel
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h@ this Mlsc.Appllcatlon, the petitlaner has prayed
for an’ ingerim order directing the respendents net te publish
the result 6f the selectien of prometien te the pest of I0W/Grl
held on 31.7.96 till the dispesal ef the instant applicatien
and te allew thé applicant te appear in the written test te be
held new. Vr.Sinha,ld.ceunsel appearing for the petitiener,
suwbmits that he dees not press the prayer contained in the said
applicatien but his client woyld be satisfied if the annexures
te the -said applicatlen are kept en the recerd. . . "

a ‘ We de not find any merit in the applicatl@n and;Mr.Slnha
does not alse press the prayer. The applicatien is reJected

e addar,”

and the annexures therete will be naturally on recorgﬁxxxsxuux
is directed teo preduce connected documents at the time of
adjudicatien ef the 0.2, MlSC.AppllCathn is disposed of.
Original Applicatlen is fixed fer admlsslon hearing on 28,4.98.
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